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Righ t  o f  F r a n c h i r r  t o  P r i r o n r r r  

432. SHRl PlNAKl MlSRA : 
SHRl MADHAVRAO SClNDlA : 8 

W i l l  t he  Min is ter  of LAW AND JUSTICE b e  
pleased to state : 

(a) whether the All India Lawyers' Forum for Civil 
LibeRies had appealed on the eve of recent general 
elections to the Lok Sabha to ensure that over 2.5 
million prisoners in different jails in the country are 
able to exercise their right of franchise: and 

(b)  if so, the arrangements made for securing 
due exercise of their democratic right? 

THE MINISTER OF STATE OF THE DEPARTMENT 
OF LEGAL AFFAIRS, LEGISLATIVE DEPARTMENT 
AND DEPARTMENT OF JUSTICE (SHRI RAMAKANT 
D. KHALAP) (a )  No.  Sir 

(b)  Does not arise 

12.00 h r r .  

[Trans la tron] 

SHRl BHAGWAN SHANKAR RAWAT (Agra) The 
f lood si tuat ion in  Agra. Mathura.  Rajasthan and  
Haryana IS grim Hon'ble Prime Minister had visited 
Agra, I would like to inform him that no rellef has 
reached Agra where flood situation IS grim Many 
people have died. Property of crores of rupees has 
been lost. The flood meance is prevailing for the last 
15 days. Services of Army were sought but have not 
so far been  provtded Thls has resulted in  great 
havoc. Relief opera t~on  is gotng on very slowly. I ,  
therefore, urge upon the Hon'ble Prime Minister to 
take action to start tmmediate and long term relief 
operations. 

[English] 

MR. SPEAKER I will ask the Government to 
look into th i r  

(Interruptrons) 

[Tra nsla t~on ]  

SHR1 BHAGWAN SHANKAR RAWAT I would like 
to say to the Hon'ble Prime M ~ n ~ s t e r  that tnsplte of 
h ~ s  assurance. no rollel work has been started Wo 
have made requests several t ~ m e  

MR SPEAKER Hon b le P r ~ m o  M ~ n i s t e r  has  
listened to what you have said I have already told 
them 

SHRl GlRDHARl LAL BHARGAVA (Jalpur) :There 
is also flood In Rajasthan.. .(Interruptions) 

SHRl BRAHAMANAND MANDAL (Monghyr) : I 
would like to raise a matter on Monghyr ...( lnterruplions) 

[Eng /is h] 

MR. SPEAKER : Please slt down. I am on  my 
legs now. You cannot stand up. Please slt down. That 
is not the way, please sit down. 

Hon. Members, I have a special request to make 
to you to cooperate with me. Today is the Prlvate 
~ e k b e r s '  day; in  the  af ternoon we wl l l  take u p  
Private Members' Business. Before that we have to 
dispose of the Resolution on Kashmir because today 
is the last day. It has to go to Rajya Sabha on  
Monday. So today It has to b e  completed. Also, we 
are going to have the electlon of the hon. Deputy 
Speaker today If we proceed with the Zero Hour, we 
will not have enough t ime to dispose of all these 
items. Therefore I have decided not to proceed with 
the Zero Hour today. 

[Trans la tion] 

SHRI BHAGWAN SHANKAR RAWAT . I request to 
Hon'ble Prlme Minister.. 

M R .  SPEAKER : P l e a s e  c o - o p e r a t e .  Today 
election for the office of Deputy Speaker is to be 
held There is very little time left I have requested 
Hon'ble Prime Min~ster  to look into the matter raised 
by you You are not listening to me Please sl l  down, 
this IS not allowed 

12.04 h r r .  

PAPERS LAID ON T H E  TABLE 

Annual RepoRs and  Revrew o t  rhe workrng o t  the 
Scooters lndra L fd  , Lucknow tor 1994-95 a n d  

statement tor delay rn laying these papers 

[Englrsh] 

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARANj . I beg to lay o n  the Table . 

(1)  A Copy each of the following paperr  (Hindr 
and English veralonr) undr r  rub-sect lon (1 )  
of r e c l i o n  6 1 B A  of  t h o  C o m p r n i e r  A c t ,  , 
1856 

( i )  S t a t r m a n t  r e g a r d i n g  R e v ~ e w  by t h e  
Qovarnmrnl  of the working of th6 S c o o l r r r  
l nd l r  L l m k d ,  Lucknow, for t h r  y a r r  1884- 
8 5 


